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Scbeme for Seiling up of Motels 
BloB. Ibe Natloall Hltb,..,. In 

I'lIDjab 

5256. SHRI DEVINDER SINGH 
GARCHA : Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(.) whetber it is a fact th.t tM PUlljab 
Government bas submItted a scb.- to tM 
Planning Commission for licttina up nf a 
DUmber of motels .'onl the Nalional Hiab-
ways in the Stlte in a ,car at I I:Olt of 
&s. I .:rore ; 

(b) If so, tbe d.taill thereoC; Ind 
(.:) .. hether the State Government hIS 

approal:hed Ihe Central Government for 
assistance 0,' any kiad 1M the Implementa-
lion of this scheme, if 80 the detaill therfof 
and the action taken by Government tbere-
on? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINOH): 
(a) Acoording to information r_ived from 
the Pia nlng Commission, no proposal for 
settlna up motels Ilona the National Hiah-
_y. bas been rcc:civad b, them frolB tbe 
Puajab Oovernmeat. 

(b) and (c). Do nOl arile. 

Deposits In tbe Nationailled Baak. 

S2S7. SHRI DEVINDER SINGH 
GAR.CHA : Will tbe MiDlel1l of FIHANCE 
be pleaaed to state : 

(a) whether the nationalised baDka' bid 
to attract tWpoiitl bas IIOt ,ieldld tile 
desired results ; 

(b) wbetber il is a fa.:t tbat Covernmeot 
arc appreheosiw of tbe fact Ibat the pd .. -
billt, of the .Itioallliled.... ..., tlealiDO 

if th. curreat Iread of rlli .. ellpeHlt_ lID 
new brlllChca and lack of 1I'0wth ia dtpolill 
conliauo ; 

(c) .. hether il il I fact that ill Ibo 
curreDt year, lhe tlXpeoditure 011 IIn8CII 
expansion has been steadily on tIM __ 

• and ncarly 1900 branches have beeD opened 
siDce naliOnllil8t1oa with f5 per cent of 
Ibem in rural arClS ; 

(II) wbather it is I fact thaI Ihe braMlI 
elP8Dswn of tbili mlpitudo hiS aot at.,.... 
cd more deposils bul hi' Inltead UtI ... to 
the pressure of demand for Dew aredit lad 
wblle more credit will brlna In more incolII4I 
to the bankl, lack or arowth in depoNl1 il 
inhibltln, crecHl expansion ; .Ind 

(e) if 80. Ihe detaill, thlllOf? 

THE MINISTER OF FINANCE 'SHRI 
Y. B. CHAVAN): Ca) The collection of 
ck:poslt. by nalionalisell IIuIk. i, DOt aalil-
faclory. AllCntlon i. iovi&ed in thit eo_ 
lian 10 tbe reply liven 10 Qu .. lloa No. 43«1 
answered in the Lok Slbha on lhe 1ltb 
December, 1970. 

(b) No, Sir, ho,"VtIr, II would Ite ",. 
mllure 10 pm;llOly forelllSt ,rolllabille, .. 
the lipt of th. Hpidl, npandllll pre .... _ 
of bank brlncMS in relalM" baalMvard 
a_ and exlenlioa of aedlt factlili_ til 
hUlld·"" of I~atld, or ._.. eIlt,.. 
pJcneuli. 

(0) Bltweon 19th Juty, 1969. ItId _" 
of S'plember, 197", 1965 new eIIIaca haw 
beea opca,d by tbe 14 natioalliMd blnh 
Ind Ibe Stal. Buk of India aad ill IUIbt-
diariel of wbicb lbout ~% .11 Ia rUPlI 
1I0ili (i.e. piace. with pepulat'- of ... 
Ihln 10,00II). Co_qUllltly, e,,,,,,i ... 
oa blBDCb tlXpanaion It_ ollillally lIND 
bigher tbi, year Iban in the palt. 

(d) and (e). No, Sir; howewr, it is 
u opao fact thaI d.maad for credit will 
&roW in vi." of the pcaitloa ,lalld uadlr 
part (b) lad endeavoun will have to lie 
made by mobilislaa 8doquate deposit,. 

P~rml .. loa SolQlbt b, Porella 
Compaales III ladla from 

un 
5lSII. SHRI iHASHI IHUIHAN: 

Will I" MflIiIter of FINANCB III pl-.d 
to ,Iale : 

(~ &lie alllllllaf lad .... ol fanIp 
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companies In India which have soulht per-
milsion from the Reserve Bank of India 10 
.ell Iheir shares in 1010 to Indian firms; 

(b) the names and number or such 
Indiln firms whlcb are loinl 10 purchase 
these sharea ; 

Ce) whether before .rantinl such 1 per-
mission Government enlure thAt the trlnsac. 
tion Is made only at the prevailinl market 
price of Ihe sharea involv"d In the deal and 
more money ia not paid by the Iodlan firm. 
to the foreian films; 

(d) if so, the details Ihereof and whelher 
It Is al,o ensured that the Indian firms pur-
chasin, such shares do not monopolise In 
view ot Gover!'tment's policy that mono-
polistic tendencies should not be allowed to 
crop in ; and 

Ce) If not, the reasons therefor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ISHRI VIDYA 
CHARAN SHUKLA): Ca) and (b). It Is 
presumed that the Hon. Member has in 
mind cases of companies Incorporeted in 
India, In whiCh a foreiln Company or firm 
or allOCiation of perlOns holds majority 
abares. and all those aharel are proposed to 
be sold in one transaction to lOme party In 
Iudla. The Reserve Bank lenerally refers 
auch applications to the Government for 
approvat. No luch reference has been 
received from tbe Reserve Bank in the 
recent PlBI. 

(c) whatever an application of the above 
DAture is received, Government ensure that 
the price of the share is fixed wilh reference 
to not only Its prevallinl market price (if 
the sbare is a quoted one) but also tbe 
Intrinllc wortb of tbe share and profit earn-
in, capacity of the capital employed. 

(d) If the proposal attracts the provi-
sloDl of Clause (.) of Section 23 of the 
Monopolies and Restrictive Trade Practicea 
'Act, it la dealt with in accordance with the 
provisions of tbat Act. 

(e) Does not arise. 

Trlnerer eI lome ADdit Work ID 
ADdlt omre In LondoD 

S2S9. SERI SHASHI BHUSHAN: 
Will tte Minister of FINANCE be ple •• ed 
to state: 

(I) whether the IndlaD Audit .nd 

Accounts Department have decided to trans· 
for lOme work currently done in India to 
the Audit Office In London; 

(b) If 80, the number of persons who 
will be sent to London for tbls purpoae .nd 
Ihe amount of foreian exchange whicb will 

. be involved in this annually; 
Ccl Ihe name. of countries other than 

U.K. from where bulk purcbase. are made 
by India: • 

(d) wbether It ia proposed to lend aome 
persons for audit work in those countries 
lisa; 

(e) the reasons why It I. proposed to do 
the audit work in London only and not at 
lome other placel also; and 

(f) the manner in which the selection 
of persons to be sent abroad will be made? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ISHRI VJDYA 
CHARAN SHUKLA): (a) Yes, Sir. 

Cb) Two Auditors and three Audit Clerks. 
No new posts have been created for thll 
purpose and no additional budl"t provision 
Is necessary. The amount of foreign ex-
change involved In Ihe transfer of the afore-
said officials, Including their passale, is 
£8,S94 approllimately. 

(c) United States of America. 
Cd) No, Sir. 
(e) The centralisation of audit and 

accounting work in London. in respect of 
Missions/Posts in Europe, Is intended to 
provide for better coordination and efficient 
ludit arranaementl and also to avoid un-
necessary correspondence and dellYs in 
settlement of audit objection •• 

(f) Selection is made on the basia of 
suitability of officials, serving in the officea 
or the Accounlantl General for the posts. 
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